\ 2301 TEM No. 1- A Court No. 4 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NOCS. 6543- 6544 OF 2004

M. C Cupta Appel | ant
(s)
VERSUS
d axosmi t hkli n Pharnmaceuti cal Ltd. Respondent
(s)

Date : 25/05/2007 This Petition was called on for judgnent today.

For Appellant (s) Ms. Abha Jain, Adv.

For Respondent (s) M. S.V. Deshpande, Adv.

M. Amt Yadav, Adv.

Hon’ bl e Dr. Justice Arijit Pasayat pronounced

Judgment of the Bench conprising H's Lordship and Hon' ble M.

Justi ce Lokeshwar Singh Panta.

The appeal s are di smi ssed in terns of t he Si
ghed



j udgnent .

(Neena Ver ma) (Vijay Aggarwal)

Court Master Court Master

Si gned Reportable judgnent is placed on the file.



